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FT.3MT. 3693(3).— Fra T TLHTL A, TS TSHIT AT=aw, 1956 (1956 FT 48) (orer zTod zae
TET 3 ATETTHAT FgT AT &) T 1T 3F hl ITLTT (1) F (el ST T T AT TLHE 6 & T ded
AT TSTHRT /AT T SATAAT H&AT F1.37. 427 qrr@ 23/01/2025, ST AR & TSI, FATETI,
AW I, U 3, ITET (i) H THIIAT T L =fF, T I TR T % FAE W o § v T & .
59.075 ¥ . H1.67.5 T o TTEIA TISTHNT o HHIIT (ATSTHLA / AT o T A4, (), FTLET, Te 3T
TATAT 6 [T 3T ATHAAT | SUTEG TLAT | AT I HT ST LA 3 SO ST il A[T0IT 67 o7 ;

3T 3<% ATIG=AT T T I AT A &mer 37 F 37T (3) F A A “29 SwaLi2025”
T I AT T SR TR 1§ THRTiera T T O

ST TeAH TR (37/17, aweawic @ET, 7 A1 T2, A% &7 a1 9F % G, FEAYL 72) HT
ST 3 % Tgd II< AT Y18 g% &, o 9 o= o wam =i s9er st=a =0 & e o w1,

5395 G1/2025 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
IR

A A, Feald TLHIT, TETH TR T IH IS TTH &1 ST T AT I ATA a7 6T g7 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 H T (@<
ERIEEEAEIME L RERIRC TG  EAU

AT T, Fea T TLHTY, IH ATAIH 6T 4T 3 AT ITLTT (2) F AT H T =TT AT g FF
T ATAGHAT o TSI § THTA T, I AqqAT | A qfi aft fAeemt & 4= grae areafeas s 8
Fea T gvER § Afga 21 Srustt |

AL
ST TR9T 5T & HAYE A< forer # 51 T2 & .61, 59.075 7 f.#1.67.5 = o0 otsiay 7 S et
AT AT qaT g3=7 Tga fFaem|
TS T ATH: I T4 ot 7 AT FER TR
EAT Y ER MRS AT IER || gRFr s || g F e e Raes
eI (TFRITH) R FT ATH
1 2 3 4 5 6
AT HT ATH: HAIL
UEETKIEH:C T
1 29y GAEAKAl For 0.5527|[Fa=roHz aTs
FIAYL, ANTH
I [AHTT, 3090
EESRES
1615
2 9%9% IGEl F 0.0176|[T3T™, ATEE
AT THATH
1616
3 9590 GECAR SIRTT 0.004{[STet (TETT 9<a)
1617
4 932 GEEAKA] F 0.1329|[Fa@THe AT FER
1622
5 uee LR F 0.0427|[Fa<adz aTe
FAL, ANTH
I 9T, 30 70
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[T T ATH; et ST
16 Q EEGAKA T =T 0.7271|[¥TT <Y
2
17 ¥ TR AT 0.3318|[xaT
4
Total 3.6347

[®T. . NHAI/PIU-KNJ/KNP-RR/2022/3D]
g FfiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3693(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 427 Dated:23/01/2025 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of Ring Road in
the stretch of land from Km. 59.075 to Km. 67.5 in the district of KANPUR NAGAR in the state of UTTAR PRADESH

And whereas the substance of the said notification has been published in “Aaj” and “The Indian Express”
both dated “29 January 2025”; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority (37/17, Westcott Building, The Mall Road, Opposite RBI Bank, Kanpur
Nagar) has received objections filed under Section 3-C, considered and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.
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HILT T TSIA . AHTYTL

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Ring Road in the stretch of
land from Km. 59.075 to Km. 67.5 in the district of KANPUR NAGAR in the state of UTTAR PRADESH

State: UTTAR PRADESH

||District: KANPUR NAGAR

S1. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

| 1

|Taluk: Kanpur

|Village: Mawaiya

1

1615

Government

Agriculture

0.5527

Development Board
Kanpur, Civil
Aviation Department,
U.P. Lucknow

1615

1616

Private

Agriculture

0.0176

Parshuram, Arjun
Singh, sons of
Raghunath

1616

1617

Government

Jangal

0.004

Jangal( Purani Parti)
1617

1622

Government

Agriculture

0.1329

Development Board
Kanpur
1622

599

Government

Agriculture

0.0427

Development Board
Kanpur , Civil
Aviation Department,
U.P. Lucknow

599

600

Government

Agriculture

0.3517

Development Board
Kanpur
600

601

Government

Agriculture

0.3942

Development Board
Kanpur
601

609

Government

Agriculture

0.1269

Development Board
Kanpur
609

612

Government

Agriculture

0.122

Development Board
Kanpur
612

10

613

Government

Agriculture

0.0092

Development Board
Kanpur
613

11

614

Government

Agriculture

0.102

Development Board
Kanpur
614

12

615

Government

Agriculture

0.041

Development Board
Kanpur
615

13

616

Government

Agriculture

0.0318

Development Board
Kanpur
616
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14 617 Government Agriculture 0.2405|[Development Board
Kanpur, Civil
Aviation Department,
U.P. Lucknow

617

15 619 Government Agriculture 0.4066|[Development Board
Kanpur , Civil
Aviation Department,

U.P. Lucknow
619
Village: Katri Jana
16 2 Government Ganga Nadi 0.7271||Ganga Nadi
2
17 4 Government Reta 0.3318||Reta
4
Total| 3.6347| |

[F. No. NHAI/PIU-KNJ/KNP-RR/2022/3D]
SHAIKH AMINKHAN, Director
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